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MINISTRY OF COMMUNICATIONS
(Department of Telecommunications)
NOTIFICATION
New Delhi, the 11th June, 2026

S.0. 2988(E).— Government of India, Ministry of Communications, Department of Telecommunications
in pursuance of Sub Rules (2) and (4) of Rule 10 of the Official Language Rules, 1976 (use for the official purposes of
the Union) hereby notifies the following offices which fulfil the requisite criteria for notification in the Gazette of India:-

1. Office of the Additional Director General Telecom, U.P. (West) LSA, Meerut
2. Office of Controller of Communication Accounts, Trivandrum, Kerala

3. Office of Controller of Communication Accounts, Chandigarh, Punjab

[F.No. E-11016/01/2022 O.L.]

SUNIL KUMAR RANJAN, Dy. Director General (Coordination & Administration)
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